| TEM NO 64 REG STRAR COURT. 2 SECTI ON Xl

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

BEFORE THE REG STRAR ASHOK MENON
Petition(s) for Special Leave to Appeal (Civil) No(s).8164/2010
STATE OF U. P. & ORS. Petitioner(s)
VERSUS
YADVENDRAM Bl KARAM S| NGH Respondent ( s)

(Wth appln(s) for c/delay in filing SLP,c/delay in refiling
SLP, permission to file additional docunents

Dat e: 03/05/2010 This Petition was called on for hearing today.
For Petitioner(s) M. Raj eev K Dubey, Adv.
M. Kam endra M shra, Adv.
For Respondent (s)
UPON hearing counsel the Court nmade the foll ow ng
ORDER
Await service of notice on the sole respondent.

Notice by way of dasti, in addition, is allowed.
List the matter on 15.7.2010.

( ASHOK MENON)
S Regi strar



